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CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELLHI
Customs, Service Tax & Anti Dumping Branch

Weekly Statement of dispatch of order from 07/08/2017 to 11/08/2017
S.No Appeal No Application No Order No Order reed. Dt. Of

date From order sent
Secyof to CR
President/VP/
Members

FINALORDER

1 --.........
2 ------3 --. NIL

~t---
Misc.Orders ------------C/698/2008-CU[DBI C/MISC/50517/2017 MO/50424-

01/08/2017 ~20171 50426/2017

2 C/59442/2013-CU[DBI C/MISC/50182/2017 MO/50443/2017 01/08/2017 09/08/2017

3 ST/1805/2010-CU[DBI ST/ROA/51419/2015 MO/50444/2017 01/08/2017 09/08/2017

4 ST/50489/2017-CU[DBI ST/MISC/50406/2017 MO/50461/2017 04/08/2017 09/08/2017
1---
5 ST/57707/2013-CU[DBI ST/ROA/50183/2017 MO/50462/2017 04/08/2017 09/08/2017

6 C/50435/2017-CU[DBI C/MISC/50225/2017 MO/50463/2017 08/08/2017 09/08/2017

7 C/50776/2017-CU[DBI C/MISC/50574/2017 MO/50464/2017 08/08/2017 09/08/2017

STAY.Orders ST/

C/50804/2017-CU[DBI C/Stay/50409/2017 50/50387/2017 19/07/2017 11/08/2017

Interim Order
1 C/50435/2015 10/66/2017

03/08/2017 09/08/2017
2 C/50389/2017 :0/67/2017

03/08/2017 09/08/2017
---

Kind Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members
on the sameday for the parties and public at large.

Thusall the interested parties and other information seekers under R.T.IAct may
download these orders from CESTATwebsite.
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